
Name of the corporate debtor: Rajesh Cityspaces Private Limited; Date of commencement of CIRP: 15.01.2024 ; List of creditors as on: 29.01.2024

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

Amount of 
any mutual 

set-off

1

Assets Care & 
Reconstruction Enterprise 
Limited
( acting in its capacity as 
trustee of India Real Estates 
2021 Trust) U65993DL2002PLC115769 29.01.2024 14,19,96,23,097 14,14,64,24,498 Secured 14,14,64,24,498 14,14,64,24,498 No       100.00 - -                                5,31,98,599.00 -

2               -   

3

4

5

 Total                    14,19,96,23,097.00                    14,14,64,24,498.00                  -                             14,14,64,24,498.00                                                           14,14,64,24,498.00          100.00                          -                              -                                          -                                           5,31,98,599.00                  -   

                                                                                                                                             Annexure – 3
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